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THE TAMIL NADU LEGISLATIVE ASSEMBLY
SEVENTH ASSEMBLY - FOURTH SESSION - FIRST MEETING

RESUME OF WORK TRANSACTED BY THE
TAMIL NADU LEGISLATIVE ASSEMBLY
FROM 15" FEBRUARY 1982 TO 19" FEBRUARY 1982

I. SUMMONS

Summons for the first meeting of the Fourth Session of the Seventh Tamil Nadu
Legislative Assembly were issued to the Members on the 11" January 1982, in G.O.Ms.
No.5, Legislative Assembly Department, dated 11" January 1982.

Il. DURATION OF THE FIRST MEETING

The first meeting of the Fourth Session of the Seventh Legislative Assembly
commenced on the 1 February, 1982 was adjourned on the 19" February 1962 to meet again
on the 26™ February 1982.

I11. SITTINGS OF THE ASSEMBLY

The Legislative Assembly met for 15days during the period from 2™ February, 1982
to 19" February 1982 on the following dates:-

2" February 1982, 4™ February 1982, 5" February 1982, 6™ February 1982, 8"
February 1982, 9" February 1982, 10" February 1982, 11™ February 1982, 12" February
1982, 13" February 1982, 15" February 1982, 16™ February 1982, 17" February 1982, 18"
February 1982 and 19" February 1982.

It also met in the evening on 17" February 1982 and 18" February 1982.

In terms of hours it sat for 73 hours and 37 minutes.



IV. OBITUARY REFERENCE.

Obituary references were made in the Assembly on the demise of the following persons on
the dates noted against each:-

Serial Name Constituency. Period in Date of Date on
number which demise. which
served as references
member. was made in
the House.
) (2) 3 4) (5) (6)
1. Thiru M. Perambur 1952-57 and 7-11-1981 2-2-1982
Packirisami (Madras City). 1957-62.
Pillai, Ex.M.L.A.
2. Thiru S. Attur (Salem 1962-67 22-11-1981 2-2-1982
Angamuthu district).
Naicker, Ex-
M.L.A.
3. Dr. M.V. Krishna Madras North  1-4-1952 17-12-1981 2-2-1982
Rao Former Graduate. 30-9-1953.
Minister and Ex-
M.L.C.
4, Thiru K.S. Mecheri 1952-53 4-2-1982 5-2-1982
Subramania (Salem
Gounder, Ex- district).
M.L.A. Sankagiri 1957-62
(Salem and
district). 1962-67

V. CONDOLENCE RESOLUTIONS

On the 2" February 1982, the Hon. Leader of the House (Minister for Finance) moved the
following Condolence Resolutions, viz.,

1 "QUCureeuuiled 1967 olb o arTiqebg 1971 b parh eueyuid ey
wreul Lid, Seam(hsssd OCar@Huiamps sllpBrd  sliwearnt  GCuraes 2 milileryrs
Coinls®ss Gunp. Sme. uresiroamilubn  eufser, 1981 b g erd Gl buy
Siugar 5o Codwenmy wepbHaTy. ieemmy QpHu  sbueievl  sUd  (risdlevl)
sOpETH  wrfle Cswereryres 1971 b Y arqellmhgs Qmbs bt  ésLAuller
ordlud gamaamws @ (Qurell SCrm) o munleryrs 1978 o b oy emigeBHHSID. &g,
Qamfln shssdlen Hieurdsetey emeurmaabd, 1967 b yarh wWsD 1971 b e
oy sOPEIH  slLwanlt Cureauwed QpHu  sbwelevl sl Sulear  (Lrissevl)
seaneeurTaa|bd, WwHnd LoGan Csrppsrsngeilsn, CgTTTETI&HEREETSD 6T GUTLDBHTENET
SITILGNISSTT.

Sfaamy  waphsmss  GOsg GUCLrmel  saig  YUDHS  HDSTUSOSUD.
Qriasmaud oemamemr @ubsedl L, GOHLusHahes@s 0sflelsss Qstddng".



2, "orfud Hiemw sou o plifemraeyb, 1946 oyb o arqallBhg 1952 b
< amheleny Sjememl @hEslamanhs Ogemenear gL weammll Guraes 2 mliblemrse|n, 1952
b gpamgdlmbg 1957 b yamhemr  oflugny  Usredulld@hs)
Coinas®&slitunm, prim@pwenm 2 plilamrsean, Cogid 1957 b yeamlh Wpae 1962
< ar® ey Cory (sa) QsrEHISmHED, 1962 b opanh ey Cayry
(Qeau) QaTEANNBHEID, 1962 b opam® WPHe 1967 b e 6UmT FLOWIHEOGT
(Qse) Qsredulelmpgnd  sOLBTH  slLweapl  Cureeauler o mliSamreead
Coinlas®ss Cupmbd, 1957 b yamlh s 1967 b g eambeuany Sl Smorms)
OHnID S LSS P SHCLMT ewssramausailcd ewEsTTsalnd Uanflumrddlul S
BHHG  eUfSHET  eTaflenowner  eumpsansant  Gplarearr_eureur. jenermy 1981 oy 1b
e GFDUT Shsem 23 oD BreTenm WWeapHIMmSE GNSSH QUCUTmel SaTg DB
gursengs Osflelsgs Garardpg. SleUTg  LEDEITE®  eUMBFILD  GHDUSSe([HES
QuCugeney seng LB Lfleneub @rasmaun COsflelsgs Qarardna.

3. "Sm. Curaaened s&sTHUT jeufser 1916 b o ar(h Banewd SHmser 31 gy
Bremerm  WoBSTT. 2 sWLT, Bréeuryr womid  uburueid  seell Lwlleror . ety
Qaerery  smmdrfled ey umE  aTOsss  Qerar® QeudremerwCGer  QeuefCGuim”
Cumrm_L_gdléd gemmery g eamp sreb sreelle eeussiulLry. CGoeury wrhogdle o ey,
QurmeT eupmIs®, Curgliuaisgienn WHHD FWT Gl L] LLNEITDESIHIMD HEDFEFTTEH
usell cudlgsty.  Qrreevgrenr wrHlessler o swLLfl BaErs CstESuledmHa  FLL WL
Curenausds CainbsOssiul(, oeamey CUTmET eUpEIGEH LOMWD UTFemd oL Ul
clleusml ienw&srns 1951-52 oy 1b o ariqeitd, 1952-54 o 1b oy @riged  eleUFTWID GU(HEUTL
OO LEHFSHWT Sl LIS Fievn HenFsTnsaeybd, er meudbLy 1954 opid oy ariqeSlmhg)
Saeg Smser 1971 b g amheueany @Qrreevsrer IHoSSlen (PSH HDEFTTHaD L
bS]

YWng 1972 b pem® Wlgeufl wrsnd b Cadlulelmbg 1976 b oy em@H
ganeufl LIFL 9 b Csdl euery &IHTLSE Il O @EBITEaD, 1976 b e Femaufl
ra 106 Casduladlmpag er wrsb 15 b Codeueny BT bl o EHBITSELD, 1976
b @b @6 Wrsb 16-o b Brefadlmbg 1977 b pamh LI Wrgb 8 b
BeT euany B MHsEe o @hBITEaD QMBSTT. emermmy Qem ST @Ireevgmeit
wrflosder  Warally  Bsfld  QuimsCuuidlany. @i Hobs  srfuderdursey,
SHoenwoldl&Es Bl eurSlwungeyd el N1, sHEUmLE BILMEHLOGTDSS6d
o2 mubemraad @QEBSTT. Sjemenmy  baphsmss GHSs  QUCUTMe  FaTgl Y LPHS
gursamg Csflelsss CQsrardpg. oEurg WWEDET® UHBHLL GHLusHanhdsEd QLCLramel
sagl ops Lfleneuu|d, @rismewn Csflelsss Qardrdpg”.

V1. GOVERNOR'S ADDRESS AND MOTION OF THANKS THEREUPON

Thiru Sadiq Ali, Governor of Tamil Nadu addressed the Members of both the Houses of
the Legislature assembled together in the Legislative Assembly Chamber, Fort.St.George,
Madras at 11-00 a.m. on Monday, the 1st February 1982.

The Motion of Thanks to the Governor's Address was moved by Thiru J.C.D.
Prabhakaran and seconded by Thiru V.P. Balasubramanian on the 2nd February 1982.

The discussion on the Motion of thanks took place in the Assembly for eight days, Viz.,
2nd February 1982. 4th February 1982, 5th February 1982, 6th February 1982, 8th February
1982, 9th February 1982, 10th February 1982 and 11th February 1982, Forty-eight Members
took part in the discussion. The Hon. Chief Minister replied to the debate on the 10th and
11th February 1982.



Thirty-four amendments to the Motion of Thanks were received of which eighteen
amendments were actually moved in the House on 11th February 1982. At the end of
discussion on the motion of thanks, all the amendments were by leave of the Houses
withdrawn on 11th February 1982 except the amendments given by Thiruvalargal P.
Nedumaran, Kumari Anandan, S. Alagarsamy, S. Andi Thevar, R. Umanath, S. Balan,
P. Md. Ismail, P. Vijayaraghavan which were put to vote and declared lost and the original
Motion of Thanks to the Governor's Address was adopted on the 11th February 1982.

VIl. PANEL OF CHAIRMEN

On the 2nd February 1982, Hon. Speaker announced the following Panel of Chairmen
for the Fourth Session of the Seventh Tamil Nadu Legislative Assembly:-

(1) Thiru V.P. Balasubramanian.
(2) Thiru P. Venkatasubramanian.
(3) Thiru Durai Murugan.

(4) Thiru L. Balaraman.

VIl QUESTIONS

Two hundred and sixty Starred Questions and one Short Notice Question were answered in
the floor of the House.

IX. ADJOURNMENT MOTIONS

The following notices of Motions for Adjournment of the Business of the House were
brought before the House and the Hon. Speaker with held the consent to raise the same after
hearing both Members and Hon. Ministers concerned:-

Serial Date Name of the Members. Subject.
number
1) (@) ®) (4)
Q) 8th Thiruvalargal- Expulsion on nine students of
February  A. Rahman Khan New College in Madras City and
1982 P. Eswaramoorthy alias Soranam  the Students agitation in the
M. Appadurai Pachaiyappa's College.
R. Navaneetha Krishna Pandian.
2 10" Thiurvalargal- Alleged ill-treatment of a temple
February = Kumari Anandan M.Appadurai Archakar of Tiruchendur Temple
1982. P.Nedumaran on 26" January 1982 by the
P.Eswaram oorthy Police.

Alias Soranam S.Balan
N.Sundraraj
P.Vijayaraghavan




Serial Date Name of the Members. Subject.
number
1) ) (©) (4)
3. 17th Thiruvalargal- Police firing at the Jallikattu
February L. Balaraman, organised in K.V. Kuppam in
1982. P.S. Thiruvengadam North Arcot district.
K.R.Sundaram,
N.A.P. Poongavanam.
4. 18th Thiruvalargal- Police lathi charge on a
February M. Arumugam procession in connection with a
1982. P. Nedumaran public meeting at Denkani Kottai
R. Umanath on 14th February 1982.
S. Andi Thevar.
5. 19th Thiruvalargal- Il treatment meted out to
February  S. Andi Thevar Thirumathi M.  Seeniammal,
1982. P. Nedumaran Teacher in Panchayat Union
A. Chandrasekaran School Vadipatti in Vadipatti
N. Varadarajan Police Station.
M. Ambigapathi
P. Ponnurangam
P. Vijayaraghavan
R. Navaneethakrishna pandian.
6. 19th Thiruvalargal- Attempt to kill the Leader of the
February  A. Rahman Khan Opposition on 18th February
1982. R. Umanath 1982.

M. Ambigapathy.




X.CALL ATTENTION NOTICES UNDER RULE 54 OF THE
TAMIL NADU LEGISLATIVE ASSEMBLY RULES

Twenty statements were made on the floor of the House by the Hon. Ministers under Rule 54 of the Tamil Nadu Legislative Assembly Rules
on the following matter of urgent public importance:-

Serial Date on which the Name of the Member who called Minister who made the Subject
No. statement was made the attention of the Minister statement
@) ) 3) (4) ()
1 6th February 1982. Thiru V.P. Balasubramanian. Hon. Minister for Incidence of "Thrips in onion crops in
Agriculture. Vedasandur taluk in Madurai dist.
causing hardship to the Agriculturists.
2. 6" February 1982 Dr. K. Sowrirajan Hon. Minister for Local Increase of Mosquito nuisance in
Administration. Madras City and the need to take
preventive measures.
3. 8th February 1982. Thiruvalargal- Hon. Minister for Strike by the students of Polytechnic

P.S. Thiruvengadam, S. Alagarsamy
R. Karuppiah, P. Uthirapathy,

M. Arumugam, T.K. Nallappan,

R. Krishnan, J. Hemachandran

S.N. Ramaswamy, R. Navaneetha
Krishna Pandian, E. Muthu
Ramalingam, R. Thamaraikani

P. Ponnurangam, Babu Janarthanam
M. Chinnasamy.

Education.

all over Tamil Nadu to press their
demands.




Serial Date on which the Name of the Member who called the Minister who made the Subject
No. statement was made attention of the Minister statement
@) ) @) (4) ()
4. 8th February 1982 Thiru D. Venugopal Hon. Minister for Non-Supply of Water from the left
irrigation. Bank canal of Satthanur dam to the 10
Villages situated at this for end of the
canal and the consequent withering
away of crops.
5. 10th February 1982. Thiruvalargal- Hon. Minister for Hardship  experienced by the
M. Vincent, O. Subramaniam, Finance. Agriculturists due to the levy imposed
R. Arunagiri, N. Varadarajan, on procurement of paddy and the
R. Krishnan, J. Hemachandran consequent closure of rice shops.
P. Eswaramoorthy, alias Soranam
R. Umanath., D. Mony, S. Sivasamy
T.K. Nallappan
6. 10th February 1982. Thiruvalargal- Hon. Minister for Arrest of students of Alagappa Arts
C.T. Chidambaram Education. College, Karaikudi who were on
R. Thamaraikani hunger strike.
7. 11th February 1982. Thiru S. Ramalingam. Hon. Minister for Hardship caused to public due to

Health.

shortage of X-ray films and Chemicals
in Government Hospitals in Thanjavur
district.




Serial Date on which the Name of the Member who called the Minister who made the Subject
No. statement was made attention of the Minister statement
1) ) @) (4) ()
8. 11th February 1982.  Thiruvalargal- Hon. Minister for Need to take immediate steps to
S. Balan, L. Elayaperumal, Health. prevent contageous deseases like
A. Selvarasan, R. Thamaraikani. small-pox in Madras City.
9. 17th February 1982.  Thiruvalargal Hon. Minister The plight of weavers due to Non-
R. Thamaraikkani, M. Chinmnasamy Education. disbursement of dues to their Co-
A.C. Shanmugam operative Societies by Co-optex.
10. 12th February 1982.  Thiru S. Ramalingam Hon. Minister for Adi-  Outbreak of Malaria in Adi-
Dravidar Welfare. Dravidar Welfare hostel in Peralam,
Thanjavur district due to stagnation of
sewerage water near drinking water
pipe.
11. 15th February 1982.  Thiruvalargal- Hon. Chief Minister. Fire accident in a match factory in

P. Ponnurangam
R. Navaneethakrishna Pandian

E. MuthuRamalingam, J. Hemachandran

R. Krishnan, D. Mony, S. Algarsamy
R. Karuppiah, P. Uthirapathi,

M. Arumugam, T.K. Nallappan, R.
Thamaraikkani, Babu Janarthanan.

Chellapatti near Sankarankoil
resulting in the death of six persons.




Serial Date on which the Name of the Member who called the Minister who made the Subject
No. statement was made attention of the Minister statement
1) ) @) (4) ()
12. 15th February 1982 Thiruvalargal- Hon. Minister for Non-availability of cement causing
S. Balan, P. Nedumaran, K. Paramalai Industries. hardship to the Public, Government
P. Eswaramoorthy alias Soranam Employees who have obtained house
R. Umanath. building loan for construction of house
and Masons who are thrown out of
employment.
13. 16th February 1982.  Thiruvalargal- Hon. Minister for Rural Possible closure of Co-operative tea
K. Kallan, M. Ranganathan Industries. factories in The Nilgiris district as
R. Thamaraikkani they are running on loss affecting the
agriculturists.
14. 16th February 1982.  Dr. K. Sowrirajan Hon. Minister for Rural Situation arising out of the Judgment
Industries. of the Supreme Court of India
directing admission to M.D. course to
Diploma holders (after M.B.B.S.) only
and the consequent apprehension
among Medical Students in our State.
15. 17th February 1982.  Thiruvalargal- Hon. Minister for Theft of paddy bags worth rupees

P. Venkatasubramanian

P. Eswaramoorthy alias Soranam

R. Krishnan, C. Palanimuthu, Tmt. T.
Rajambal.

Finance.

eight lakhs from this Civil Supplies
Corporation godown, Authur Salem
district.
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Serial Date on which the Name of the Member who called the Minister who made the Subject
No. statement was made attention of the Minister statement
1) ) @) (4) ()
16. 17th February 1982.  Thiruvalargal- Hon. Minister for Refusal by the Pugalur sugar mill’
M. Chinnasamy, S. Balakrishnan, Industries. Management in Tiruchirapalli District
K.A. Sengottaiyan. to procure sugar cane for the current
season and the consequent hardship
caused to the sugarcane cultivators.
17. 18th February 1982.  Thiru S. Semmalai Hon. Minister for Local Anxiety prevailing among the public
Administration. due to the growth of "Partheenium
plants" in large numbers in Salem
Town.
18. 18th February 1982.  Thiruvalargal- Hon. Minister for Death of children in Tamil Nadu due
R. Rajamanickam Health. to brain fever and the immediate need
R. Thamaraikkani to prevent the same.
P.S. Thiruvengadam
19. 19th February 1982 Thiruvalargal- Hon. Minister for The anxiety prevailing among the
N. Palanivel Finance, public due to the proposed cut from
A. Rahmankhan. March 1982 in the quantity of sugar
supplied to family ration card in Tamil
Nadu.
20. 19th February 1982 Thiruvalargal- Hon. Minister for The plight of the public due to the

P. Theertharaman
R. Navaneetha krishna pandian.
E. Muthuramalingam

Finance.

recent hike in prices of food stuff in
hotels.
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XI. LEGISLATIVE BUSINESS

During the period under review thirteen bills were introduced of which eleven Bills were
considered and passed. One Bill introduced during the previous session was also considered
and passed. The detail of Bills introduced during the period, considered and passed and

pending consideration are as follows:-

Serial Title of the Bills. Date of Date of
number Introduction.  Consideration
and passing.

1) ) ®3) (4)

1. The Tamil Nadu General Sales Tax (Third 22-8-1981 16-2-1982
Amendment) Bill, 1981 (L.A. Bill No0.63 of
1981)

2. The Tamil Nadu Contingency fund 5-2-1982 16-2-1982
(Amendment) Bill, 1982 (L.A. Bill No.1 of
1982)

3. The Tamil Nadu Debt Relief (Amendment) 5-2-1982 17-2-1982
Bill, 1982 (L.A. Bill No.2 of 1982)

4. The Indian Penal Code of Criminal Procedure 8-2-1982 17-2-1982
(Tamil Nadu Amendment) Bill, 1982 (L.A. Bill
No.3 of 1982)

5. The Tamil Nadu Panchayat (Appointment of 8-2-1982 17-2-1982
Special Officers) Amendment Bill, 1982
(L.A.Bill No.4 of 1982)

6. The Tamil Nadu Panchayat Union Councils 8-2-1982 17-2-1982
(Appointment of Special Officers) Amendment
Bill, 1982 (L.A. Bill No.5 of 1982)

7. The Tamil Nadu Panchayat ( Amendment Bill), 8-2-1982 7-2-1982
1982 (L.A. Bill No.6 of 1982)

8. The Tamil Nadu Prevention of Dangerous 10-2-1982 18-2-1982
Activities of Boot-leggers, Drug-Offenders,
Goondas , Immoral , Traffic Offenders and
Slum-Grabbers Bill, 1982 (L.A. Bill No.7 of
1982).

9. The Madras University, Annamalai University ~ 11-2-1982 16-2-1982

and Perarignar Anna University of Technology
Amendment) Bill, 1982 (L.A. Bill No.7 of
1982).
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Serial Title of the Bills. Date of Date of
number Introduction. Consideration
and passing.
) 2) 3) 4)
10. The Tamil Nadu University Bill, 1982 (L.A. 11-2-1982 17-2-1982

Bill No.9 of 1982).

11. The Perarignar Anna University of Technology  11-2-1982 Pending
(Amendment and Special Provisions) Bill, 1982 Consideration.
(L.A.Bill No.10 of 1982)

12. The Tamil Nadu Relief Undertrakings (Special ~ 11-2-1982 18-2-1982
Provisions) Amendment Bill, 1982 (L.A. Bill
No.11 of 1982)

13. The Tamil nadu payment of Salaries 17-2-1982 18-2-1982
(Amendment) Bill 1982 (L.A. Bill No 12 of
1982)

14, The Tamil Nadu Public property (Prevention of 19.2.1982 Pending
Destruction and Loss) Bill, 1982 (L.A. Bill consideration

No.13 of 1982).

XIl. MOTIONS UNDER RULE 181 OF THE TAMIL NADU LEGISLATIVE
ASSEMBLY RULES

The following motions under rule 181 of the Tamil Nadu Legislative Assembly Rules
were moved during the period:-

(1) On the 16th  February 1982, Thiru Durai Murugan moved "That this House
disapproves the Madras University, Annamalai University and Perarignar Anna University of
Technology (Amendment) Ordinance No.18 of 1981) (Tamil Nadu Ordinance No. 18 of
1981) promulgated by the Governor on 21st December 1981.

The Notices of motion was put to vote and declared lost.

(2) On the 17th February 1982, Thiru K.P. Palaniappan moved "that this House
disapproves the Tamil Nadu Panchayat (Fifth Amendment) Ordinance, 1981 (Tamil Nadu
Ordinance No.16 of 1981) promulgated by the Governor on 9th December 1981".

The motion was withdrawn by the Member.

(3) On the 17th February 1982, Thiru K.P. Palaniappan moved “that this House
disapproves the Tamil Nadu Panchayats (Appointment of Special Officers) Third
Amendment Ordinance 1981 (Tamil Nadu Ordinance No.14 of 1981) promulgated by the
Governor on 9th December 1981".

The motion was withdrawn by the Member.
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(4) On the 17th February 1982, Thiru K.P. Palaniappan moved "that the house
disapproves the Tamil Nadu Panchayat Union Council (Appointment of special Officers)
Amendment Ordinance 1982 (Tamil Nadu Ordinance No.15 of 1981) promulgated by the
Governor on 9th December 1981".

The motion was withdrawn by the Member.

(5) On the 17th February 1982, Thiru A. Rahmankhan, moved "that this House
disapproves the Indian penal Code and the code of criminal Procedure ( Tamil Nadu
Amendment) Ordinance 1981 (Tamil Nadu Ordinance No. 12 of 1981) promulgated by the
Governor on 20th September 1981".

The Motion was put to vote and declared lost.

(6) On the 18th February 1982, Thiru A. Rahman Khan moved "that this House
disapproves the Tamil Nadu Prevention of Dangerous Activities of Boot-leggers, Drug-
Offenders. Goondas, Immoral Traffic Offenders and Slum-Grabbers Ordinance, 1981 (Tamil
Nadu Ordinance No.1 of 1982) promulgated by the Governor on 5th January 1982".

The Motion was put to vote and declared lost.

XIl. GOVERNMENT MOTIONS

(1) On the 8th February 1982, the Hon. Leader of the House moved that Rule 31 of the
Tamil Nadu Legislative Assembly Rules relating to time for question be suspended on the 9th
February 1982.

The Motion was put and carried.

(2) On the 11th February 1982, Hon. Minister for Information and Religious
Endowments moved the following Motion:

"That the action taken by Government as indicated in the Memorandum of action
annexed to G.O.M.S. No.161, Public (Law and Order-A) Department date 1st February 1982
on the recommendations contained in the Report of Justice Thiru C.J.R. Paul, Retired Judge
of Madras High Court, one-Man Commission appointed to enquiries in to facts and
circumstances leading of the death of Thiru C. Subramania Pillai, Verification Officer, Hindu
Religious and Charitable Endowments Department at Tiruchendur on 26th November 1980
(Placed on the Table of the House on 2nd February 1982) be taken up for discussions.

The above Motion was discussed in the House on 11th, 12th and 13th February 1982 and
the Motion was talked out. Fourteen Members took part in the discussion.

(3) On the 12th February 1982, Hon. Leader of the House moved that Rule 31 of the
Tamil Nadu Legislative Assembly Rules relating to time for question be suspended on the
13th February 1982.

The Motion was put and carried.
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(4) On the 15th February 1982 Hon. Minister for Co-operations and Law moved the
following Motion:-

"That the recommendation contained in the Report of  Thiru M.A. Murugesan,
Additional District and Sessions Judge, Madurai as an one man commission, appointed to
enquire into the facts and circumstances leading to the death of convicts Karuppan on 23rd
August 1979 and Mariappa and the action taken by the Government as indicated in the
memorandum of action arranged in G.O. Ms. No. 683, House, dated 27th March 1981
thereon (Placed on the Table of the House on 30th April 1981) be taken up for discussion™.

The above Motion was discussed in the House on 15th February"”, 1982 and the
Motion was talked out. 5 Members took part in the discussion.
XIV. ELECTION TO SENATE OF THE MADURAI KAMARAJ UNIVERSITY
On 11th February 1982, Hon. Speaker announced to the House that Thiruvalargal C.T.
Chidambaram, A. Chandrasekaran, V. Balakrishnan and R.T. Gopalan have been elected to
the Senate of the Madurai Kamaraj University with reference to his announcement on 2nd

February 1982.

XV. PRESENTATION OF COMMITTEE REPORTS

Name of the Report. Date of Presentation
1) )

1. Report of the Committee of Privileges 4th February 1982.
2. Twelfth Report of the Committee on Public Undertakings. Do.

3. Thirteenth Report of the Committee on Public Undertakings. Do.

4. Fourteenth Report of the Committee on Public Undertakings. Do.

5. Ninth Report of the Committee on Estimates. 8th February 1982.
6. Tenth Report of the Committee on Estimates. Do.

XVI. ANNUAL FINANCIAL STATEMENT FOR 1981-82 AND
SUPPLEMENTARY FINANCIAL STATEMENT FOR 1980-81 OF
THE TAMIL NADU ELECTRICITY BOARD

The discussion on the Annual Financial Statements for 1981-82 and the Supplementary
Financial Statement for 1980-81 of the Tamil Nadu Electricity Board was initiated by Hon.
Thiru S. Ramachandran, Minister for Electricity and the discussion took place for two days
on 18th February 1982 and 19th February 1982.
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XVII. PAPERS PLACED ON THE TABLE OF THE HOUSE.

During the period 136 papers were placed on the Table of the House, details of which are
given below:-

A. Statutory Rules and Order 103

B. Reports, Notification and other papers 33
Total 136

*kkkk



